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This petition is directed against terminetion of

the services of the petitioner who &re.30 in numbers.
As alleged in the petition , they were mcde to cease'
to work since 1983. It is not known if all the
patitioners were ceased on one date or different
dates and how they hcéve combined in one claim petition.
In any cése, their termination @lleged to have taken
plece in 1983, has been challenged by medns of of

a petition filed on 3.8.1987, theref-ore, the petition
is clearly barred by time,

lie mede our Dbest attempt to give an opportunity
to the counsel for the épplicant to address but he
hes not availed this opportunity. The order-sheets

dated 4,7.1991,5,7.1991 and 8,7,1991 specks for themselves

thét the %punsel for the applicant did not take care

to attendi%he case, therefore, we were constrained to
a

peruse the file ourselves &nd come to the|conclusion,

Wle are of the opinion thet the petition is bérred by
time and /Aherefore, rejected os barred by time,
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